n Weitien Antwers

Block Development Officer are included in
the cadre of Tripurs Civil Service and
Tripura Junior Givil Services respectively.
There is no separate cadre Rules for appoint-
ment of Project Executive Officer and Block
Development Officer 1n Tribal Development
Blocks. The recrustment to these posts are
made as per provisions of aforcsaid cadre
rules.

(b) The State Government have been
requested to furnish full details in the matter.

Dellsi Sium Aven Costrolled by Municl
pal corporation eof Delbi, D. D A. and
Lasd Development Authority

2012. SHRI SHASHI BHUSHAN : Wil
the Muuster of WORKS AND HOUSING
be picased to state :

(n) the percentage of Drelbi slum area
controlied by the Mumicipal Corporation of
Delhi, Delli Development Authonity and the
Land and Development Authonty separately ;

(b) whether due to three &uthonities
controling Delhi slum arca, 1t & very diifi-
cult to voosdsaate and work w the snterest of
the residents there ; and

(c) whether there is any proposal to put
the Delhi slum area under the charge amd
coatrol of one mingle authority , if so, when
a final decuston 1s hikely to be taken tn this
connection P

THE MINISTER OF STATE IN THE
MINISITRY OF HEALTH AND FAMILY
PLANNING AND IN THL MINISITRY OF
WORKS AND HOUSING (PROF D P
CHATTOPADHYAYA) {8} The Deltu
slum areas are under the ‘control of the
Mouniapal Cosporation of Dell and the Delin
Development Authority, the latter admsmsters
colonics n an area of 1565 acres, where
squatters are rchabnlitated after being removed
from the place of squatting

(b) and (c) For better admumstration of
the slum clearance and mnprovement scheme,
a proposal to bring all the slum sreas of
Delhi under ane authority s under consideras
tion. However, it is not posmble to indicate
precisely spy time lmit by which a final
decision 1 the matter could be taken.

Effect on Read Buildieg Work dwe to
Shoreiall in Production of Rowd Relleers
and Shoreage tn Stuel

2018, SHRI ARVIND NETAM : Will

AUGUST 16, 1072

Woltion Answtrs ”n

the Minister of SHIPPING AND TRANS.
PORT be pleased to state ¢

(a) whether persistent shortfall in the
production of road rollers and acute shortage
of ateel required for bridges and culverts are
bampering Central Sector road bullding work
in the States , and

(b) if so, the steps Covernment propme
to take in future in this direction ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFXFAIRS AND IN THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI OM
MEHTA) : (a) Yes, Str

(b} Waith the emphasis on road develop-
ment, there bas been & spurt in the densand
for road rollers  During the three calender
years 1969 1970 and 1971 the productiun of
road rollers harl oaly been 335, 386 and 3%
respectively against 2n annual liornced capacity
of 1520 road rullers.  Fius was  not sufiicient
to meet even the back log of demands. Letters
of intent have been tmued recentlv v two more
manufacturers and the grant of such a letter
to a third party 15 beang procewed L ences
are also being pven for raw  matenals and
components to the three units 1 produ tion,
and it is also proposed 10 grant licendce fur the
import of specsal components also 10 order to
increase production  [he question of mecting
the shortfall 18 therefore cogaging the  sericus
attenton of Government

As regards stecl, its avadabality s at
present below  the demand. Feery offurt s
bewg made to improve production by the
Steei plants through technologiual fmprose-
ments, better axhitnal refations etc. Meane
while rfforts are also brng made to mpost
additional quantuty of sieel  requised for
execution of Central road/bridge  schemes
during the peruxi of the Fourth Man,

Funds to N. D. M. C Improvoment in
Sium Areas

2014. SHRI ARVIND SETAM : Will
the Minister of WORKS AND HOUSING
be plesed w sate ¢

{a} whether Covernment have sanctioned
Bs. 3 lakhy to the New Delbd Municipal
Coquuittee for carrying out sprovements s
slumn areas in the uiy ; and

() if w, the reasors for mot givieg

graats to the Delhi Municips! Corporation
where wuch more slum aren existy 7





